
COMMITTEE

ON

ABSENCE OF MEMBERS FROM THE SITTINGS OF THE HOUSE

TENTH REPORT 

(Fourth Lok Sabha)

1, the Chairman of the Committee on Absence of Members from the Sittings of the 
House, having been authorised by the Committee, present this their Tenth Report.

2. The Committee held a sitting on the 9th May, 1969.

3- The Committee considered applications for leave of absence from ten Members. 
The recommendations of the Committee with respect to these applications are given in 
the Appendix.

N e w  D e l h i  ;

May 9, 1969. SHARDA MUKERJEE, 
Chairman, 

Committee on Absence of Members from 
the Sittings of the House.

Vaisakha 19, 1891 (Saka).



APPENDIX

(Fiifcpara. j  of thi Report)

S.
No.

Name of the Member who has applied 
, - £01;-Leave: of. absence

Period for 
■-which,leave 

applied

Reasons Period for 
s whicfcleove 

of absence 
recommended 
by the Com­

mittee.

Remarks

1 Shri Kamalnayan Bajaj

2 „^hj;i Mahadeyappa, Rampurc

3 Shri Viren Shah

4 Shri V.Y. Tamaskar

5 Shri C.K . Bhattacharyya

6 Shrimati Sucheta Kripalani

Shri N. Dandeker

Shri R.K. Biria .

9 H. H. Maharaja Brijendra Singh of 
Bharatpur.

10 Shri S.R. Rane .

17-3-69 Illness.
J.tO

-16-5-69  
= 6 1  days.

•2-4569 tflllness. 
to

16-5-69 
=45 days

24-3-69 Unavoidable 
to circumstances.

15-4-69 
=23 days.

17-2-69 
to 

16-5-69 
• 89 days.

Illness.

28-3-69 Met with 
to accident 

16-5-69 
=50 days.

18-4-69 Sister’s illness 
to abroad.

16-5-69 
=29 days.

15-4-69 
to

16-5-69 
=32 days.

28-4-69
to

16-5-69 
=  19 days.

22-4-69
to

16-5-69 
= 25 days.

17-4-69 
to

16-5-69 
=30 days.

Illness.

Visit abroad.

Daughter’s
marriage.

Illness.

17-3-69
..to
14-5-69 

= *59  days.

2 -4-69
to

16-5-69 • '
= 45 days.

.24-3-69 Member 
' -to >.,-'was 

.j:4-4-69iVi present 
=  22 days. on

15-4-69.

17-2-69
to 

16-4-69 
=*59 days.

28-3-69 
to 

16-5-69 
=  50 days

18-4-69 
to

16-5-69 
=29 days.

15-4-69
to

16-5-69 
=32 days.

28-4-69
to 

16-5-69 
=  19 days.

22-4-69
to

16-5-69 
=25 days.

17-4-69
to

16-5-69 
=30 days.

♦Since the Committee do not recommend leave for more than 59 days at a time, Members may be granted 
leave for 59 days in the first instance.
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